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PAPERS LAID ON THE TABLE

A nnual R e r out op C rmtral Bomu) of 
Prevention amb C ontrol OF Water 
Pollution, New  D elhi for 1977-78.

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE
HABILITATION (SHRI SIKANDAR 
BAKHT) : I beg to lay on the Tabic a
copy of the Annual Report (Hindi and 
English versions) of the Central Board 
for the Prevention and Control of Water 
Pollution, New Delhi, for the year 1977-78 
Wider sub-Bec tion (1) of section 39 “of the 
Water (Prevention and Control of Pollu
tion) Art, 1974. (Placed in Library, See
No. LT.11954/78]

A nnual Rkpo r i* and R eviews of 
Indian Institute of T echnology 
Bomhvy, and Indian M i’skum, C a l
cutta  FOR 1977-78 WITH A STATEMENT, 
Company L aw Board (Bench) A mtit. 
R ules, 1978 and M onopolies and 
R estrictive T rade Practices (A mdt). 
R ules, 1978.
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■f'HK M I N I S T E R  O F  E D U C A T I O N ’ , 
S O C I A L  W E L F A R E  A N D  C U L T U R E  
( D R .  P R A T A P  C H A N D R A  C H U N D E R ) :  
I  be^ to la y  on th e  T a b le  :

(’ 1'1 (*) A ropy of the Annual Report 
o f the Indian Institute of Technology, 
Bombay for the year 1977-78.

(ii) A copy of the Review (Hindi and 
English versions) by the Government 
on the working of the Indian Institute of 
Technology Bombay, for the year 1977-78.

(Hi) A statement (Hindi and English 
versions) explaining reasons for n ot 
laying simultaneously the Hindi ver
sions of the Report mentioned at (i) 
above. [Placed in Library. See No. 
LT-3955/78].

(a)(i) A copy of the Annual Report 
Hindi and English versions) of the Indian 

Museum, Calcutta, for the year 1977-78, 
together with the Audited Accounts.

(ii) A copy of the Review (Hindi and 
English version*) by the Government on 
the working of the Indian Museum, Cal
cutta, for thC year 1977-78. [Placed in 
Library, See No. LT-3956/78].

(3) A  copy of the “Company Law Board 
(Bench) Amendment Rule*, 1978, (Hindi 
and English versions) pulbished in Noti- 
fieation No.G.S.R. 42a(E) in Gazette of 
India dated tit* sand August, 1978, 
under sub-sectioa {3) of section 64a of the

Companies, Act 1936. [Placed i n ' t i b  
rary. See No. LT-a957/78j.

(4) A  copy of the Monopolies and Re
strictive Trade Practices (Amendment) 
Rules, 1978 (Hindi and English vetaioai) 
published in Notification No. G.S.R. <134 
in Gazette of India dated the 16th Sep
tember, 1978, under sub-section (3) of 
section 67 of the Monopolies and Rest* 
ricted Trade Practices Act, {Placed in 
Library. See No. LT-2958/78].

T h ird  and F in a l R e p o r t or P. Jaoan- 
mohax R eddy Commission or In quiry, 
w ith  G o vr. Memo o f A ction  ta k e n  off, 
THE REPORT AND A STATEMENT.

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL) : I 
beg to  la y  o n  the Table

(1' A copy each of the following papers 
under sub-scrtion (4' of section of the 
Commissions of Inquiry Act, 195a :—

(1) Third and Final Report dated the 
33rd June. 1978, of the. P. Jaganmohan 
Reddy Commission of Inquiry set upto 
inquire into certain allegations against 
Shri Bansi Lai, former Chief Minister of

’ Haryana and Ex-Union Defence Minister.

(ii) Memorandum (Hindi and English 
versions) of he Action taken by the Central 
Government on the above Report.

(2) A statement (Hindi and English 
versisns) explaining reasons for not 
lang simultaneously the Hindi version 
of the Report mentioned at (t)(i) above.
[Placed in Library. See ^No. LT-2959/78].

A nnual R kport and R eview  or 
C entral wareuosinq C orporation, 
New D elhi for 1977-78 and Notifi
cation re  distribution of A mmo* 
nium Sulphate and C alcium Ammo* 
mum  b y  A ndhra Pradesh G o vt.

THE MINISTER OF AFRICUL- 
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA): On
behalf of Shri Bhanu Pratap Singh, I 
beg to lay on the Table

(1) A  copy of the«nnual Report (Hindi 
and English versions) of the Central 
Warehousing Corporation New Delhi, 
for the year 1977-78 along with the Audited 
Accounts and the Audit Report thereon, 
under sub-section (11) of section 31 of the 
Warehousing Cotportion Act, 1963.

(3) A  copy of the Review (Hindi and 
English versions) by the Government. *a 
the working of the Cental Warehousing 
Corporation, New Delhi, for the js»r


